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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE REG STRAR B. SUDHEENDRA KUMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).412/2007

KASHI NATH MONDAL Petitioner(s)

VERSUS

STATE OF WEST BENGAL Respondent ( s)

(Wth office report)

Dat e: 25/04/2007 This Petition was called on for hearing today.

For Petitioner(s) M. Ansar Ahmad Chaudhary, Adv.

For Respondent (s) Ms. Neel am Sharma, Adv.

M. T.C. Sharnma, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Send rem nder for the original records.

So also the Ofice to contact the Ofice of the trial court over tel ephone to



transmt the trial court records immediately.

Li st before the Hon' ble Court after receipt of the records.

(B. Sudheendra Kunar)

Regi strar



